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THE HON'BLE CHIEF JUSTICE
and
D.BHARATHA CHAKRAVARHY,J.

Counter has been filed by the 

respondents  1  and  2.  Learned 

Government  Pleader  appearing for 

the respondents 3 and 4 prays for 

and is  granted last  opportunity  to 

file counter within a period of four 

weeks.

Let  this  petition be listed on 

21.06.2022.

It  is  made  clear  that  if 

counter has not  been filed by the 

respondents  3  and  4  within  four 

weeks,  it  would  be  treated  to  be 

closed.
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